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DELHI LEGISLATIVE ASSEMBLY
BULLETIN PART 1

Wednesday December 22, 1999 / Pausa 01, 1921 (Saka)

No.21

National Song - Vande Matram

The House made obituary references on the

Victims of the unprecedented cyclone in Orissa.

Shri Krishan Lal Sharma, Former Member of

Obituary References
L
following :-
a)
b)
Parliament from Delhi.
&)

Shri Rajender Kumar Tanwar, Former Member, Delhi

Metropolitan Council.

Members also observed two minutes silence as a mark of

respect to the memory of departed souls.

Alleged threat to a Member in the Assembly precincts.

2

Shri Mukesh Sharme, MLA drew the attention of the
Chair to the alleged threat hurled out to a Member,
Shri Subhash Chopra, by another Member of the House
in the Legislature Party Meeting. The Chair
observed that it was an inner party affair and
should be sorted out by the concerned Party
Leaders. When Shri Mukesh Sharma and Prof. Jagdish
Mukhi continued to insist that the Speaker must
intervene, the Chair allowed Shri Chopra to have
his say and assured that he would call Shri Chopra
and Shri Mahabal Mishra in his Chamber to sort out
the matter.

Dr. Jagdish Mukhi raised the matter relating to the
Adjournment Motion given by him regarding
reallocation of industries. Hon'ble Speaker ruled

that since the matter has already been listed on .

Contd...2/-
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4.

6.

the agenda on the recommendation of the BAC, he has
rejected the Adjournment Motion. The Opposition
Members not satisfied with the ruling, created

noisy scenes.

Questions
Starred Questions: Starred Question No.3 and

supplementaries thereto were orally replied.
Replies to Starred Questions 1, 2 and 4 to 20 were
laid on the Table of the House.

Unstarred Questions: Unstarred Questions 1 to 71

and replies thereto were laid on the Table of the

House.

Suspension of the Member

As the Opposition Members continued to interrupt
the proceedings, Hon'ble Speaker ordered Shri Sahib

Singh Chauhan to withdraw from the House.

,/Pfggentation of Report of BAC: Shri Mangat Ram

Singhal presented the Third Report.

y
7. _ /Presentation of Report of C/PMBR: Shri Mangat Ram

Singhal presented the Fourth Report of the

Committee on Private Members Bills & Resclutions to

the House.

&, r\/ﬁgesentation of Report of Committee on Privileges:

Smt. Kiran Choudhary presented the First and Second
Reports of the Committee on Privileges to the

House.

Motion under Rule 114: Smt. Kiran Choudhary moved

the following motion :-

Contd...3/-
4149
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1l.

12;

13.

e

“This House hails the selection of two great Indians

as the tallest personalities of the world - Mahatma
Gandhi as the "Asian of the Century” and Smt.
Indira Gandhi as the "Greatest Woman of the
Millennium" - by the Asia Week Magazine and by the

BBC on-line Poll, respectively".

The Motion was put to vote and adopted unanimously.

Special Mentions(Rule 287): The following Members

made special mentions :-

Shri Roop Chand
Shri Veer Singh
Shri Mukesh Sharma

Introduction of Bill
Dr. A.K. Walia, Minister of Health & UD and

Environment moved to introduce the 'Delhi Plastic
(manufacture, Sale and Usage) and Non-biodegradable
Garbage(Control) Bill,1999 (Bill No.8/99).

The Motion was adopted by voice vote.

Thereafter, the Bill was introduced.

Adjournment

As noisy scenes continued in the House, Hon'ble
Speaker adjourned the House till 4.15 PM for

tea-break.

TEA-BREAK

When the House reassembled after tea-break, Hon'ble
Speaker ruled that all the Special Mentions listed
in the day's agenda shall be deemed as read and
directed the Sectt. to send them to the Ministers

concerned.

Contd...4/-
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14.

15.

16.

Observations made from the Chair

Hon'ble Speaker drew the attention of the House to
some news reports appearing in some Dailies that he
has deferred the listing of Private Members Bills
due to pressure from Government. He informed the
House that he would not succumb to any pressures
whatsoever and the Bills were kept pending for want
of assent from Central Govt. as per rules and the
bill already introduced will also be listed after
approval from Central Govt. is received. He, on
his part, has written to the Ministers concerned to
obtain approval of Central Govt./LG wherever

required.

By-passing of the Member in his Constituency

function Some Members of the Treasury Benches
expressed concern over the non-inclusion of name of
Shri Surendra Kumar in the invitation card and
foundation stone. He ruled that he would take up
the matter with Chief Minister regarding changing
the foundation stone and directed that henceforth,
the Govt. should adhere to the norms and
conventions already existing and the Chief Minister

agreed to the same.

Short duration discussion
Dr. Jagdish Mukhi raised Short Duration Discussion

on the situation arising out of closure of
industries in non-conforming areas in Delh. by 31lst
December,1999 on the orders of Hon'ble Supreme
court. The following members participated in the

discussion :-

1)) Shri Nand Kishore Garg

2) Shri Ajay Maken

3) Shri Mahender Yadav
4) Shri Sushil Choudhary
5) Shri Naseeb Singh

6) Shri R.S. Khanna

Contd...5/~
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7) Shri Jai Bhagwan
. 8) Shri Tarvinder Singh Marwah
N . 9) Shri Shadi Ram

10) Shri Naresh Gaur

11) Shri Arvinder Singh Lovely

12) Shri Roop Chand
13) Shri Mukesh Sharma
14) Shri Sahib Singh chauhan

Minister of Education & Industry, Dr. Narender WNath

replied to the debate.

(The House was adjourned till 1400 hours on

Thursday, December 23, 1999).

S.K. SHARMA
SECRETARY

DELHT

DECEMBER 22, 1999.
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